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o FHEE, Fes

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th July, 2025

S.0. 3181(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.N0.2949 Dated:24/07/2024, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH-48 in the stretch of land from Km. 592.240 to Km. 658.000 (Kagal-Satara Section) in the district of
SANGLI in the state of MAHARASHTRA.

And whereas the substance of the said notification has been published in “Daily Sakal” in Marathi and
“Daily Free Press Journal” in English both dated 30.08.2024; under sub-section (3) of section 3A of the said Act;
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settled the same appropriately;

submitted its report to the Central Government;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby

declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land from
Km. 592.240 to Km. 658.000 (Kagal-Satara Section) of NH-48 in the district of SANGLI in the state of
MAHARASHTRA.

State: MAHARASHTRA

||District: SANGLI

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

|Taluk: Walwa

|Village: Kanegaon

1

130/2 Part

Private

Agriculture

0.0049

Prakash Rangrao
More, Ravindra
Rangrao More, Anil
Kumar Rangrao More,
Vijaya Mohan Jadhav,

148 Part

Private

Agriculture

0.1

Sachin Nana Patil,
Jagannath Namdev
Patil, Nana Namdev
Patil, Pandurang Vitu
Patil, Baburao Vitu
Patil, Deepak
Mahadeyv Patil, Kiran
Mahadeyv Patil,
Mahadev Akaram
Patil, Rajshri Bhimrao
Patil, Ratnabai
Akaram Patil, Vishnu
Pandurang Patil,
Sakharam Vitu Patil,
Sadashiv Dnyanu
Patil, Jaywant
Pandurang Patil, Anil
Pandurang Patil

152 Part

Private

Agriculture

0.02

Pandurang Vitu Patil,
Baburao Vitu Patil,
Mahadev Akaram
Patil, Rajshri Bhimrao
Patil, Ratnabai
Akaram Patil,
Sakharam Vithu Patil

188 Part

Private

Agriculture

0.0123

Jaideep Shamrao Koli,
Jaisingh Raghu Koli,
Vasant Anandrao
Patil, Vilas Anandrao
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Patil, Ashok Anandrao
Patil.

189 Part

Private

Agriculture

0.0147

Mangal Balaso Patil,
Sachin Balaso Patil,
Deepak Balaso Patil,
Vishwas Tukaram
Patil, Sharad Dinkar
Patil, Krishnat Dinkar
Patil, Dinkar Appaji
Patil, Tukaram Appaji
Patil

49 Part

Private

Agriculture

0.01

Jagannath Anna Patil
(Police Patil),
Sambhaji Anna Patil
Nangare

50 Part

Private

Agriculture

0.01

Prakash Hindurao
Patil, Vinayak
Prataprao Patil,
Aashalata subhash
Patil, Sharda
Shivajirao Shinde,
Bharti Hanmetrao
Patil, Sima Uddhvrao
Patil, Kshama Sanjay
Patil, Pandurang
Bhimrao Patil,
Manohar Hindurao
Patil, Vilas Hindurao
Patil

51 Part

Private

Agriculture

0.01

Balkrushn Govind
Patil

52 Part

Private

Agriculture

0.05

Ganpati Vishnu Patil,
Parvati Vishnu Patil,
Vandana Nishikant
Patil, Aruna
Sampatrao Patil,
Devyani Yashwantrao
Suryavanshi, Ujjwala
Vinayak Patil,
Rangrao Keshav Patil,
Vikram Rangrao Patil,
Vilas Rangrao Patil,
Sushila Rangrao Patil

10

53 Part

Private

Agriculture

0.01

Anilkumar Rangrao
More

11

54 Part

Private

Agriculture

0.015

Nalini Rajaram Patil,
Vinayak Rajaram
Patil, Rupali Sandeep
Patil, Sachin Rajaram
Patil, Rambhau
Shamrao Patil,
Bhaskar Shamrao
Patil, Anandi
Manikrao Patil,
Balabai Bhanudas
Patil, Shivaji Shankar
Patil

12

62 Part

Private

Agriculture

0.01

Dattu Aminga Shid,
Tukaram Biru Shid,
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Vilas Laxman Shid,
Hambirao Laxman
Shid, Malutai Maruti
Harale, Ranjana
Akaram Karande,
Jayabai Laxman Shid

Total|| 0.2669|| |

[F. No. LA/PSK/6Laning/1050/2009/3D]
SHAIKH AMINKHAN, Director
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